




 
LEGISLATIVE ASSEMBLY 

NATIONAL CAPITAL TERRITORY OF DELHI 
REVISED LIST OF BUSINESS 

Friday, 26 August 2022 / 04 Bhadrapad 1944 (Shaka) 
11.00 A.M. 

NATIONAL SONG -VANDE MATARAM 
 

1. Obituary References  
 

2. 
 

Special Mention (Rule-280) : 
The following Members to raise matters under Rule-280 with the permission of the 
Chair : 

 

1. Shri Naresh Yadav 
2. Shri Akhilesh Pati Tripathi 
3. Shri Jai Bhagwan 
4. Shri Om Prakash Sharma 
5. Ms. Bhavna Gaur 

6.  Shri Jitender Mahajan 
7.  Shri Sanjeev Jha 
8.  Shri Ajay Kumar Mahawar 
9.  Shri Jarnail Singh 
10. Shri Abhay Verma 

 
 

3. Presentation of Report : 
Shri Rajesh Gupta  
Smt. Atishi 
to present the Report of Committee on Non-Receipt of Replies from Services 
Department. 
 

4. Government Resolution (Rule-90) :  
Shri Kailash Gahlot, Hon’ble Minister of Transport to move a Government Resolution 
on the Table of the House. (Text of Resolution attached). 

 

5. Adoption of Report : 
Shri Rajesh Gupta  
Smt. Atishi 

 to move that “This House agrees with the Report of Committee on Non-Receipt of Replies 
from Services Department presented to the House on 26th August 2022”. 

 
 

Delhi 
26 August 2022 

C. Velmurugan 
Joint Secretary 

 



Government Resolution (Rule-90) 

“The Legislative Assembly of NCT of Delhi in its sitting held on 26th August 2022 resolves that : 
 
This House notes that the elected Government of Delhi has performed exceedingly well on all 
parameters of Social Welfare Schemes; 
 
This House further notes that the work done by the Government of Delhi in difference fields, 
especially in the field of Education & Health, has been recognized and appreciated not only in 
India but the world over; 
 
This House further notes that the work done by the Government of Delhi in the field of Education 
in the last 07 years is much more than what has been achieved by the previous Governments 
since Independence.  It is borne out by the fact that the work done in the field of Education has 
been recognized even by the foreign Press, as is evidenced by the front page story of New York 
Times recently, which also carries photo of Shri Manish Sisodia, Education Minister on front 
page; 
 
This House further notes that the concept of Three Tier system of Health Infrastructure and 
Mohalla Clinics, introduced by this Government, has found resonance across the country and 
being appreciated all over as a Revolution in the field of Health.  The Former Secretary General 
of United Nations, Shri Kofi Annan, had praised the concept of Mohalla Clinics and had termed 
the initiative as ‘Successful and Impressive which is consistent with the goal of Universal Health 
Coverage’; 
 
This House further notes that Delhi was the first State to come out with Electric Vehicle Policy 
two years ago and is leading all other States in terms of new electric vehicles as percentage of the 
total vehicles registered during the last two years; 
 
This House congratulates the Government led by Shri Arvind Kejriwal for all the development 
works being done in different fields during the last 07 years. 
 
This House further notes with deep concern the activities of some forces which are bent upon to 
create an environment which is not conducive to the ongoing good development works; 
 
This House exhorts the Government to continue the good work without getting de-motivated by 
inimical forces.” 

 

 

 

 

 


